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Shri Kodiyan: Pending agreement
of the concerned parties to reactivise
the International Commission for
Supervision in Laos, may I know
whether there is any interim propo-
sal to send neutral observers to that
country?

Shri Jawaharlal Nehru: There are
many proposals.

Shri Joachim Alva: There has been
a reappraisal of the situation in
Washington since President Kennedy
has been installed in office. He has
also had the benefit of consulting his
own Ambassador last week. May I
know whether there has been any
change from the time the ecritical
situation in Laos started in the U.S.
attitude in regard to the setting up of
the International Commission?

Shri Jawaharlal Nehru: I believe it
is true that the new administration in
the United States has been consider-
ing these various fmportant problems
and have been evolving what might
be called new policies, but it is not
clear to me yet what the new policy
in regard to Laog is.
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Mr. Speaker: Next Question. Now,
Question No. 3.

Shri 5. M, Banerjoe: May I request
that Question No. 12 may also be
taken up along with this?

Shrimati Mafida Ahmed: May 1
submit that Question No. 22 may also
be taken up along with this question?

Shri Harish Chandra Mathur: The
three questions are very different from
each other. If they are clubbed
together, it would become difficult to
ask supplementary questions.

Mr. Speaker: Let the hon, Minister
reply to Question No. 3. Then, let us
see,
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Shri Pahadia:

|_Sardar Igbal Singh:

Will the Prime Minister be pleased
to state:

(a) what progress has been made

in implementing the agreement with
Naga People’s Convention;




47 Oral Answers

(b) what renewed steps are being
taken to deal with Naga Hostiles more
cffectively; and

(¢) whether those who raided Con-
vention President's House have been
brought to book?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
J. N. Hazarika): (a) A Regulation to
make transitional provisions for the
administration of Nagaland was pro-
mulgated on the 24%h January last.
Under this Regulation, an Interim
Body of 45 members chosen by elec-
tion from the tribes in Nagaland and
an Executive Council of not more
than 5 members are to be set up to
assist and advise the Governor of the
administration of Nagaland. The
Interim Body is due to be inaugu-
rated by the Governor of Assam in
the next few days.

(b) Patrolling has been intensified.
More villagers are voluntarily coming
forward to give information about
the hostile movement. Some over-
ground agents of the hostiles have
also been arrested and will be deall
with according to law.

(c) It was not possible to effect
their arrest as they disappreared in
the jungle immediately after their
“raid”,

Shri Harish Chandra Mathur: May
I know whether Government have
reoriented their policy regarding the
question of dealing with the hostiles
who continue to make more trouble
now, and if so, may I know the firm
line of action which Government are
going to take to deal with them?

The Prime Minister and Minister of
External Affalrs (Shri Jawaharlal
Nehru): I do not think there has been
any reorientation of the policy as such.
The basic policy remains the same. As
the answer to this question has point-
ed out, there were certain agreements
arrived at with the Naga People's
Convention which consisted of repre-
sentatives of the elected body, and
we are giving effect to them. This is
the first step. Other steps will follow.
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Ag for dealing with the hostiles, we
are dealing with them also on the
military plane. These are the two
aspects of it. And the rest is the
implementation or the various details
of implementation of these policies.

Shri Vidya Charan Shukla:' With
reference to part (b) of the question,
may I know what efforts Govern-
ment have made {0 get back the three
or four of our airmen who are still
held as captives by the Nagas, and
whether any progress has been made
in this matter?

Mr. Speaker: [ think that is the
subject-matter of Question No. 22.

Shri Vidya Charan Shukla: Part
(b) of this question refers to the
activities of the hostile Nagas.

Shri Jawaharlal Nehru: The efforts
can only be on the military plane. In
fact, any ecffective steps can only be
on that plane, and I can hardly indi-
cate them. But I regret to say that
these efforts have not succeeded yet,
that is, those airmen arc still in the
custody of the hostiles.

Shri S. A, Mehdi: May I know
whether there has been any change
in the attitude of these hostiles or
the other Naga people after this
Ordinance?

Shri Jawaharlal Nehru: There is no
change in the last few days. I think,
day after tomorrow, this new order
in the Nagaland is going to be inaugu-
rated. It was to have been inaugu-
rated yesterday, but the Naga leaders
came to the conclusien that yesterday
was not an auspicious day. So, it is
postponed for three days, and I think
it is going to be inaugurated on the
18th instt.

Shrimati Mafida Ahmed: In view
of the fact that the Naga People's
Convention representatives assured
the Government of India that accept-
ance of their demand would help them
to pacify the hostiles. In this context,
may I know whether Government are
aware of the latest declaration made
by the president of the Naga People's
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Convention en 2nd February in
Shillong that there cannot be any
question of persuading the hostiles,
and ‘if they wanted to fight, it would
be given'? And when the interim
administration is going to function
shortly, may 1 know who will be
directly responsible to curb the hos-
tiles, the advisory council or the Gov-
ernment of India?

Shri Jawaharlal Nehru: I had not
particularly seen that report of the
statement of Dr. Imkongliba Ao. But,
1 suppose that what the hon. lady
Member hag read out confirms what
he had said previously, that is to say,
apparently, he has said that these
hostiles will have to be dealt with
sternly, both by Government and by
them. 1 cannot divide the authority.
Essentially, it is a matter  for  the
Government and the military forces
to deal with—people who fight
have to be dealt with in that way—
and from that very statement it ap-
pears that the Naga Convention peo-
ple will support them.

Shri Raghunath Singh: Since the
acceptance of the demand for a Naga-
land, may ] know whether the cases
of arson, looting and killing have in-
creased?

Shri Jawaharlal Nehru: Yes, there
have been quite a number of cases
like this, following that, and possibly
as a result of that. That is, one may
consider them as acts of desperation,
because the change has come in and
they want to put difficulties in the
way, if we may interpert it in that
way. It is a fact that there have been a
number of petty cases like this.

Shri Hem Barua: May I know whe-
ther Government have taken steps by
now to ascertain the truth of the news
item that appeared in The Sunday
Ohserver of the 4th December, 1980, to
the effect that through the Indo-
Burma border, China 1is giving
‘machine-guns here and ammunitions
there to the Naga hostiles. and it so,
what iz the Information of Govern-
ment in this regard?
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Shri Jawaharlal Nehru: No, I am
not aware. We have no proof of any
arms like that coming to the Nagas
from China.

TN AR AT 2 307 4 TG T
¢ fe o wadft arEdr argm W 9 W

AT YA T ARAE q, SAGT FWT AT
9T AYT T ATAT B EHT 3T WA
w7

Wt FAMFL AW ALE : FH FAT
AT R T 70 GAT, AV AT A HTT
T AT AL 4 AT ORATA X A4T
HEET

Shri P. C. Borooah: May 1 know
whether Governmeny have any infor-
mation to the effect that most of the
Nagas who appear outwardly loyal are
artually supporiers of the hostiles?

Shri Jawaharlal Nehru: That stat~-
ment can hardly be true. Otherwiss,
they would not have gone through the
trouble of having tribal elections for
this Convention; and now, the other
elections have taken place for the ad.
visory council.

Shri Hem Barua: May I know the
reasons for this intensification of the
activities of the hostiles of late? I3
it because they do not support....

Mr. Speaker: The hon. Minister has
already replied that they are trying to
do this in a spirit of desperation so
as to prevent the inauguration of the
Interim Body.

Shri Hem Barua: That means that
they do not support this new set-up...

Mr. Speaker: That is not to be argu-
ed out during the Question Hour,

Shri Harish Chandra Mathur: May
1 know whether there is any demar-
cation of duties and responsibilities
between the Central Government and
the Governor of Assam in dealing with
the hostile Nagas, and whether it is
a fact that the Governor feels some-
trmes hesitant in taking actlon, no*
knowing the mind of the Centre?
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Shri Jawaharial Nehru: There is no
demarcation. The Governor as the
agent of the Central Government
carries them out.

Shri Kalika Singh: May I know
the approximate number of Naga
people who are still opposed to the
ushering in of the new State of Naga-
land?

Shri Jawaharlal Nehru: We have
not had a census of it.

Mr., Speaker: Question No. 3. Shri
Prakash Vir Shastri.

Shri Khushwagt Rai: May 1 request
that vou may allow Question No. 38
also 10 be answered along with Ques-
tion No. 37

Mr, Speaker: Are the two guestions
connected?

Shri Raghunath Singh: Question
No. 23 dealing with the China-Bhutan
border mayv also be answered with
these.

Mr. Speaker: Question No. 38 deals
with fresh Chinese incursions into
Indian territory.

Shri Jawaharlal Nehru: There is
no connection between them.

Mr, Speaker: Shri Prakash Vir
Shastri.
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